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SHRI P, RAMACHANDRAN : Sir,
there is no question of elimination of
l}ands because of the mochanisation. So
tar, after nationalisation, we have not re-
trenched even a single person because of
mechanisation. In fact, of the eve of
nationalisation, a lot of people were in-
ducted and we are finding it difficult even
to eliminate them bezcause we do not want
to climinate any individual from the col-
lierics. So far, as I explained earlier,
the loss is not due to mechanisation; it
is due to various other factors in herent
in the collieries.

SHRI A. K. ROY: The  Minister
has said that not a single person has been
eliminated due to mechanisation. I
should say that this is absolutely an in-
covrect statement The Minister himself
had written to me saying that during the
emergency 1858 wagon loaders werz being
delisted, that is, those who were already
in the list and who were working and ihe
reason for delisting was that rhey had in-
troduced a machanised pay-loader for
loading instead of doing the samething
by hand. [ would like to tell you, Mr,
Speaker, that the man-power of the
collieries was fixed in 1974, After that the
people were working and in 1976, they had
introduced the machine especially in
wagon loading in different collieries,
Afrer that, 1858 people have been delisted,
thrown out of job, and most of them are
harjjans and adivasis. I would like o
know—if they have not been throwa
out of job for mechanisation—what is the
reason for throwing them out of job?
They were not inducted. Even the Minis-
ter has nut claimed whether they have
been inducted. Poor harijans and adi-
wasis have bzen thro.wn out of jab because
.of machines, namecly, the pay-loaders
have been introduced. 1 can challenge
this point before any investigation. Oa
this point, I would like to know [rom the
hon., Minister whether he has assured
the House that those persons who were
thrown out of job becausc of the intro-
duction of the machinery will be taken
‘back.

= SHRI P. RAMACHANDRAN: At
the beit, there may be redeployment of
people who were not able to be employed
in the wagon loading. It is not trae that
the people were thrown out of employ-
ment because of mechanisation; o1
absolutely untrae. The only factor is
with regard to wagon loading because of
quick turn-cut of wagons, we have to see
that the loading is cdone quickly and for
loading purposes, at times, we cmploy
certain scrmi-mechanisation, Thatis  all,
All these pzople who are not able to
get employment  there are redeployed to
some other sector where they are used
aven today.  So, that is not true, With
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regard to harijans and adivasis, I would
like to tell.

SHRI A K., ROY: This'is not an
answer. My question was,.s

MR. SPEAKER : He is still on his
legs.
(I nterruption)

SHRI A. K. ROY : My question was
precise, Due 1o inwoduction of the
machines, the scope of employment,
manual employment has been reduced
of the people.. .. {Iaterruptions)

MR. SPEAKER: He hasnot......
(Interruptions)

SHRI P. RAMACHANDRAN : The
scope of employment is not reduced.
On the other hand......

(Iaterruphons)

SHRI P, RAMACHANDRAN : The
hon, Member is getting excited. With
regard to harijans and adivasis, I can tell
him that the percentage of SC in BCCL
is 92 and ST 11 of the employed ; in
CCL, it is 22 per cent{SC} and 21 per cent
(ST); in WCL, it is 26 per cent {(5C) and
18 per cent (ST),

{Interruptions)

. MR. S5PEAKER : The Question Hour
1§ Over,
A fagias gqrg mex - UF A2
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MR. SPEAKER : It is a good sugges-
tion,
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Second Press Commission

*103. SHRI MAHI LAL: Wiil the
Minister of INFORMATION  AND
BROADCAS I'ING be pleased to state:

(a} whether the  Second Press Com-
mission has beea reconstituted ;

(b) if so, the mambers and terms of re-
ference thereof; and

(c) the time by which it is likely to sub-
it its Report ?
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THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
L. K. ADV ANI) : (a) No, Sir. Govern-.
ment, have, however, decided to set up a
Press Comm ission.

(b) The composition of the Commi-
ssion and its terms of reference are being

finalised .

(c) Does not arise at this stage.
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Bose-Mullick Committee on Jute
Industry

*501. SHRI S G. MURUGAIYAN «
Will the Minister of INDUSTRY  be
pleased to lay a statement showing :

{a) whether  the Bose-Mullick Co-
mmittee on jute industry has submitted
its report

{b) if so, the details and Goverrment’s
decision thereon ; and

(c) if not, when it is expected ?





